
i 
Government of Jammu and Kashmi.r 

Civil Secretariat, Revenue Departme~t. 
***** 

Notifwation 
~0~ Jammu, the (:Y4 A{)ril, 2019 

SRO .-In exercise of the powers conferred by clause (b) of section 3 of the Jammu 

and Kashmir Grant of Permanent Resident Certificate (Procedure) Act, 1963 

(Act No.XIU of l963), and in supersession of all Notifications(s) issued in this behalf, 

the Government hereby appoint the following officers to be competent authority for 

purposes of the said Act within the jurisdiction shown against each:-
Name of Officers Designation Temtonal Junsdicrion 

Dr. Tahir Firdous ,KAS Additional Deputy Commissioner Tehs1l Bishnah. 
(Adm 

Sh.Ch:~nder Parkash, KAS AssisUUtt Commissioner Revenue Tehsil Jammu West, Tehsil Antia and 
Jammu Tebsil Bahu 

By order of the Government of Jammu and Kashmir. 
Sd/-

(Sbahid AnayatuUah) lAS 
Commissioner /Secretary to Government, 

Revenue Department 
No:- Rev!LB/09/20 17 Dated: -o 9 -04- 2019 
Copy to the:-
1. Financial Commissioner, Revenue, J&K, Jammu. 
2. Divisional Commissioner, Jammu 
3. Commissioner/Secretary to Government, General Administrari?n Deptt. . 
4. Secretary to Government, Department of Law, Justice and Parliamentary Affa1rs 

(Whh 7 copies). 
5 Deputy Commissioner, Jammu. 
6. Dr, Tahir Firdous Additional Deputy Commissioner (Adm) Jammu. 
1. Director, Archives, Archeology & Museums, J&K Jam~u. 
8. OSD to Advisor (SK) to Hon'ble Governor for infonnatton" 
9 Sh.Chander Parkash Assistant Commissioner (Rev) J~~u. . the Govt Gazette 
ln. Manager Government Press Jammu/Srinager for pubhcatlon m · 
II p ' G mment Revenue Deptt. 
1 

' vt. Secretary to Commissioner/Secretary to ove ' 
2.1/C Website. Revenue Department. 

13·Notification!Stock.file. 


